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{Mr. Speaker]
The question is ©
That Clause 2 to 4, ‘clause I, the

Enacting Formula and the Title
stand part of the Bill.”

The motion was adopted.
Clause 2 to 4, Clanse 1, the Enacting
Formula and the Title were added to
the Bull.

SHRI JAGJIVAN RAM :
move!

I beg to

*That the Bill be passed”
MR. SPEAKER : The question Is:
“That the Bill be passed"

SHRI S. M. BANERJEE (Kanpur) : Let
us have the quorum and then the Bill be
passed.

MR. SPFAKER : The quorum is all
right, but there are no speakers. We are
badly in need of speakers,

We had decided that during lunch we
need not press for the quorum. The quorum
bell is being rung ..... Now there is guorum
It should not have happened, because we
have agreed that we will not raise it during
the lunch hour, but still, even now, there
is quotun.

The question 1s:
*That the Bill be passed.”

The motian was adopted.

s

13.26 brs,

ARREST OF MEMBER—Comd.
(Shri 4. K Gopalan)

MR. SPEAKER : 1 have to inform the
House that I have received the following
wireless mossage, dated the 26th May, 1972,
from the Commissioner of Police, Trivand-
UM—
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“Shri A, K. Gopajem, Member, Lok
Sabha, who was removed and produged
before the Sub-Magistrate, Trivand.om,
earlier in petty cass No. 97772 of
Poojappura Police Station of the same
Court, refused to jeave thé Court Hall
through released by the Court at 17.10
hours on the 25th May, 1972. He
persisted to remain in the Court Hall
disregarding the reguests of Conrt
Officials and disobeying lawful direction
of police. The Magistrate had also
complained to the police about this.
Hence he was removed from the Court
Hall at 22.45 hours on the 25th May,
1972. under Section 32 (2) of Kerala
Police Act, 1960, and produced before
Sub-Magistrate, Court II, Trivandrum,
with petty charge No. 44/72 of Vanchi-
yoor Police Station under Section 38(2),
47 and 52 of the same Act. The Magis-
trate remanded hum to Judicial Custocy
in Central Jail, Trivandium with dire-
ction to produce him before Court at
11.00 hours on the 26ith, May, 1972.”

So, he might have been produced al-
ready.

13 27 hrs.

DISCUSSION RE STEEP FALL IN
PRICES OF AGRICULTURAL
COMMODITIES IN KFRALA

AND OTHER STATES ON
WEST COAST OF INDIA

MR. SPEAKER : Mr, Unnikrishnan—
absent. Mr. Chandrappan. You will all
have another hour extrs for this subjecs;
more than the normal time.

SHRI C. K. CHANDRAPPAN (Telli-
cherry) : Mr. Speaker, Sir, while speaking
on the very serious problem of steeply falling
prices of agricultural commodities in Kerala
and some other States on the"western coast,
1 wish to point out that the most important
of them is the full in the price of covonut.
As it #4 known to ewwyone, in Kerala
the most agricyltural cxop which
determines the economy in thet Hlaid s the
coconut. For the last ome yéaf or & ltthe
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more, W Are experiencing a very peculiar
king of fall in 1ke price of cocoput and
cocontt products. Asfa' as the reasons are
concerned, I think ncbody will say it has
deen an accidental devtlopment. It has s
reasons becauce, if you examire it, you can
see that the policy of the Government in
regard 1o the pricing of these commodit'es
is the nmin reason which brought about
such a siwvation. We can see that in the
country as a whole, the price of edible oil
or oil in general is going up; the prices of
commercixl craps or other agricultural pro-
duscts are aiso go ng up. At the same time
wé see the poculiar pheromenon in our
State; the prices of cocomrut, arecanut and
paper, and other agricultural commodities
are steeply falling; it affects the very
economy of the Siate, The lives ol people
in that State, agriculturists especially
revolves round these crops and they depend
for their income on these crops and they
are today facing a serious situation because
of this crisis.

When the price of coconut and copra
is steeply falling, paradox cally the Govern-
ment is allowing the import of copra from
Ceylon. 1t will 0.1y accentiat: tie fail of
the price of that comuodity, It wes raised
in this House on several occasiong so that
the Government should review the policy
of copra irport from Ceylon but so far
no decision has been taken on this matter,

13.29 hrs.
{MR. DEPUTY-SPEAKER in the Chair]

Caconut oil isnot only used for food.

In Rajya Sabha the Minister answering a
question said that a committee which went
into this matter said that about thirty per
cent of the total cceonut oil production
was used as food and the rest was wsed
for industrial purposes, The price of co-
comut is often decided by the big business
houses in Bombay and other places, such as
Tates who are manufacturicg soap. They
enter the smmrket and create artificial scar-
city at times to raise the price and at times
they create a situftion es if there js no
démand and  the prices pteeply fall. What
remedial messures have the GGovernment
taken to bring dé situxtion under control ?
We feel that cortain steps could be taken to
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stall this move takén by the monopoly
business houses, like the Tatas, which adver-
sely affect the economy of our State #spe-
cifilly, and also other States which produce
coconuts. For  exdmwple, though copra
is produced in Kerala, oil is extracted in
Bombay, The oil mills in our State
cannot stand the monopolistic compitition
of the bigger houses fromt Bombay., If the
Central Gove:nment heips the Government
of Kerala, or on 1ts own, start big oil milis
in Kerala to extract oil, it will help to a
certain extent in solving this probleni.

Secondly, Government fixes the floor
prices for many agricultural commodities
such as wheat, rubbsr, etc. Governmesnt
subsidises so that the prices may be pre-
venited from coming down a certaia1 limit.
Is the Government ready te fix the floor
price for coconut, copra, oil e:¢. ? Then,
how are you go'ng to ensure that the flsor
price fixed will be given to the producer ?
It can be ensured only if Government in a
big way is ready to step into the market
which is today contiolled by private mono-
poloy hcuses, Either the State Trading
Corporation or some other corporation has
to step inand.buy all the commoditios
produced there, Coconut oil is not some-
thing wh'ch hds no market. It is used in
different ways, includmg $odustrial pur-
poses. So, thers Is no néed for Governmeat
to fear that if they buy the stcoks, there
may not be a market. But the Government
should have a proper policy to do that.

Then there is the question of the fall
in price of arecanut. In those days, we used
to export arccanut to Bangla Desh, which
was then East Bengal. The recent crisis in
that part of the sub-comtinent creuted a
condition where our export market suffered
a fhittle bit Now when they are negotiating a
new trade agréemeént with Bangla Dash, the
Goverament should see to it that our are-
canut product can be exported to Bangla
Desh. We need pot depend on ong single
market. In future it may be possible if
Goverament mukes a concerted attempt, to
find out new markets in new areas. Unjess
that is done, we will face a very serious
situation. Similar is the case with ginger,
pepper etc., which used 10 be very profi-
tabe crops. Pepper was discribed as black

. goid which was being imported from Indis
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by foreign countries in the past. Today, it
1s not that the market 1s not there, but be-
cat e of lack of suitable policy, the rgri-
cultur sts are sufftring and the price is falling.
It 15 not mercly a question that some agri-
culturists are not gettinz enough for their
produce. This ¢ffec s the wnole cconomy of
the State, It affects the lives of several
mi'lions of people.

1 hope this discussion would help
Government to take certan steps by which
they will find some solition to this prob-
fem. 1In that gpinit, I am rawsing it. This
is not a party issue. This 18 a thing which
1s atfecting the entire population of Kerala,
irrespective of the party to waich they
belong. All of them are interested in sceing
that the agricultural produce n that State
and in coastal areas in geneial get a fair
price, I hope Goverrment will take some
concreté measuies, so that th s problem will
find a solution in the near future.

Another point 1 want to raise is the
import @f substitue oils. Government are
impoting some synthetic oils as a substitute
for smmurut oil. How far 1s that import of
subatitutes in , consonance with our policy
of self-relianpe, When we have enough
supplies of coeonuts to meet our demands,
what is the neeessity for imnorting copra
and synihetic otls, theicby trittering away
our scarce foreign exchange ? I hope govern-
ment will take into consideration all the.e
factors with the sympatly which they
deserve and take the necessary steps,

SHR! K. P, UNNIKRISHNAN (Bada-
gara) : 1 was undcr the impression that it
will be taken up at 2,30 p.m,

MR. DEPUTY-SPEAKER : Becau e you
were not present when this was taken up,
you forfeit your right to be the mowr of
the motion. But you can speak on it.

SHRI K. P. UNNIKRISHNAN : Sir,
the coconut is & commodity which is inextri-
cably wound up with the entire fabric of
Kerala’s economy, its sccial life, and pro-
bably even more, with the dreams and
aspirations cf our people. It is no exag-
gerution to say that it is the most signi-
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ficant thing about Kerzla's physical and
ecconomic landscape. It is so throughout
the West Coast, whether it is in Kerale,
Mysore or Maharashtra, but those States
are not completely depeniient on this com.
modity as we are on coconut. N

The special feature of our agricultyeal
Iandscape has been our overwhelming and
complete dependence on cash crops, as pos-
sibly in the case of Aswsam. This has been
determined not by voluntary choice of agris
culturists or the peasants but oconditioned
by facts of geography, Agai), they are
different from the cash crops that we have
in other parts of the country in the sense
that they are perennial cash crops It takes
about seven years for a tree to mature and
yie'd. So, all the while he has to plant and
wait,

The whole point is that because of our
geogtaphical peculiarities and the land to
man ratio—nearly two crores of paople are
involved in this—our holdings are very
small, [t is not as in the case of other
crops. So, what we ars trymg to impress
upon the Government of India 1s that every-
body in Kerala, particularly in the coastal
boi, is aff‘cted by the price of coconuts and
in tte middle lands by the price of areca-
nuts and other p'c titon crops. Hon.
Members who have secn Krerala will testify
to the fact that every hut 1n Kerala will have
five or six coconut trees. As a result of the
new land reforms, prac ically every house-
hold in Kerala is bound up with this.

So, a remunerative price for coconut is
not the demand of the land'ords of Krra'a,
as many people scem to have misuaderstood
it, but it is the demand of the toder for
whom five ¢r six trees means everything.
It is the demand of the agricultural labour,
who can g3t work only during the manuring
operations and harvesting ecvery month,
that the coconut prices should be remuncra-
tive. Now the coconut prices have hterally
crashed in the sense that fom 1964-68 it
had stabifised tetween Rs. 500 and 600.
I claim that during the last six to eight
months; the people of Kerala have lost more
than Rs. 60 crores more than the fotal
annual outlay of our plan becatise we pro~
duce wrcund 4,000 million coconuts and
sceording to the. Government statistics,, I
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think, 3,892 million coconuts and @ Rs.600/-
or Rs. 650/« per 1,000 nuts which was the
1uling price at the beginning of the price
cresh, we should have lost around Rs. €5
crores. Thatis a loss to the people of
Kerala, which they just cannot afford.
Every family in Kerala is today thrown into
the hands of money-lenders, thiown into
every increasing irdebtedness because not
only the coconut, every other subsidiary
agriculiural commodity, like, arecanut, which
is @ seasonal cash crop and pepper and :o
on, the prices have crashed and this crash
is not a marginal crash about 5% to 6%
which normally happens in our country, but
it is to the tune of 50% to 60%,. So, I
submirt it has thrown millions of peope into
impoverish t and quent unemploy-
ment,

11 ave said tte prices have gone down.
I say this normaliy taking the maiket rate
availuble in o.l producimg centres which
determine the prices, But in rural areas,
the prices you get are much lcis, at least
Rs. 50 to Rs. ¢0/- per thousand less.

This is the point wh'ch tle Government
of India have rot really understood. As I
told you, Sir, this 1s because we are not so
much involved w'h this commodity. It
should not be tieated just as they would
tieat any other agricultuial commodity.
Sir, T remember, Gandhiji once asked a
Viceroy, *“Pray tell me what am I to do
with these people, these hungry mullions”.
I would like to ask the same question to
Shri Shinde and the Government of India.
What are we supposed to do with these
people ? Has the Ministry evolved any
contingent Plan ? Suppose, the prices conti-
nue to crash, do you think that anybody
would be interested in coconut ? How do
you think that trey will live, Have the
Ministries of Finance, or Foreign Trade or
Agriculturs ever gone into this aspect ?
Now as ny {riend, Shri Chandrappan point-
ed oyt the prices are determined by big
business houses of Bombay. I am not quite
sure, Shri Shinde will correct me if I am
wrong—I am talking about the powerful
soap industry and—mainly about the -two
monopely  houses—Tatas and Hindusten
Levers who throvgh manipulations and the
Bombay Oilsesds Exchange have always tried
to pull down the prices. .
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Taere 18 another aspect. This coconut
oil and coconut bye-products have also
contributed to a large extent to the cosmetic
ndustry like perfumed coconut oil, Shame
poo, and so on. While the prices of every.
one of these have gone up evety year and
tre Government have pzrmitted it despite
the Government orders on Essential Com-
modities, the prices of coconuts have
crashed.

I know there are many other reasons,
may be c'edited squeeze and so on. Now
the difficuities with cash crops in general
are d.ficulties of our economy, But by no
stretch of imagination can you say that the
prices should be allowed to remain at this
low level. This is the q estion 1 would
specifically like to put. Is there any con-
tingent Plan? And secondly, may be,
b:cause we do not have a powerful lobby
like the Wheat lobby, which is more & lobby
of the big landlords, more a lobby of *sthe
Kulak”, may be because we have not been
listened to properly; because we rep esent
and speak for the sma l-holders, for the
agricultural labcur of Kerala. The lobby
has been ab‘e to appropriate around Rs. 140
crores and when a marginal price reduction
of Rs. 4 per quintal or Rs. 0 4 paise per kg.
was suggested, there was an uproar every-
where and the Government came down and
said—even our Prime Mnister said that
the farmers were not told earlier that there
wou'd be a price reduction. Now who has
told the Kerala farmer and the Kerala'’s
agricultural {abour that the prices woild
crash, that they will continue to be pushed
into a quigmire of poverty. Has anyone
said that ? Is it because we are not able to
organise a lobby of that kind, because we
do not represent rich peasants or kulaks,
that we are being treated in this manner ?

About the price sunport policy, 1 do not
know the details of any such scheme or how
1t can be worked out. It is the business of
the Ministry of Agricuiture in consultation
with other economic Ministries to see to
that. But today we have no other option
but to demand a price support policy.

1 may quote here late Prof. Gadgil who
was the Deputy Chairman of the Planning
Commission as to what he had said. He
had, 1 helieve, sent & note o the Planning
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Comtnission when he was there asking for
stabilisation and effective operation on the
price of not only foodgrains but also on
ca<h crops, taking 1nto consideration facts
Iike :

(a) prices of substitute crops ,

(b) prices affecting egiscultural produ-
cers in his cash outlay in the produ-
tion effort, and

(e) prices effecting the agriculturist as
consumer *

He had also listed specifically, 1 under-
stand, all the oilseeds, including coconut.

1 would like to know what the Govern-
ment of India has done so0 far We want a
specific, categorical, assurance that this will
be treated on a priority basis  We just
cannot wait. It will not be a threat which
was given by my hon friend, Shr1 Gopalan,
for whom 1 have great respect, over the
land ieforms This will becom: a -very
major united movement of the pecople of
Kerala against the soap lobby, against eve y-
body's lobby 1n Delh: 1 can say with consi-
derab'e responsibility that we are very
serjous about it 1 would not like to em-
barrass the hon Minister, Shri Shinde, for
whom 1 have got great respect 1 would
like hus Ministry, In consultation with the
Ministry of Foreign Trade and the Mimstry
of Finance, to come out concretely and
immediately with concrete specific schemes
and tell us how they are going to solve this
question

There was alco another very nterest ng
point made by niy hon friend, Shri Chardra-
ppan that 1t 1s not edible o1l 1 believe, the
Government, af*er many years or after many
months, have come to a realisation that, all
along, the soap lobby had utilised it and,
while they were consuming in a big way for
industrial use, they weie telling other peopte
that this s an ed ble oil, and that the price
of this commodity should be brought to a
low level. Now, this 1s a typical example
of how monopolists try to rob the poor agri-
culturssts of this country

1 hope, this shide-back w:ll not be per-
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mitted and that an effective, rational, price
support polity will be evolved wrthout apy
delay. Otherwise, I can say, not only
t! ere would be no investment bug the entire
ec nomy of Kerala is going to crash with
disastrous cunseguences.

1 would Itke to impress upon the hon.
Minnster, Shri Shinde, that a more study
team s not enough. I know, we have had
some diccussion with h m and he had sent a
itudy team But that 1s not enough We
would not only like to know what has hap-
pened to that study team but also we want
a clear enunciation of policy by the Governs
ment, That 1s precisely what we are seeking.

About other commodities also, some
mention has been made here  Papper is an
export-oriented commodity What has
happened to that ? Due to a collusion of
som: interested persons who are the main
exporters and who also, at one stage, I
heard, were asking for incentives for exports,
this 1s what has happened Probably, some
of them did not get 1t, Who has tried to
depress the prices of this commod ty.

Also, even in the case of a seasonal
cash crop, like, ginger and a main planta-
tion grop, like, cardamom, this has been the
experience of the people of Kerala So,
with regard to coconut, arecanut, cardamom
and giner, has the Goverament of India
decided that the situation does not warrant
an urgent consideration ? I would again
repeat, before I conclude, and ¥ would requ-
est the hor Minister, Shri Shinde to take
note of our fee'ings and envolve a policy
and, if possible even outhine it right now

SHRI DINEN BHATTACHARYYA
(Searampoie) Mr Deru y-Speaker, Sir, 1
fully agree with the anggestions and demands
made by my hon. friend, Shri Unnikrishnan,
1n respect of Government coming forward
with a clear-cut pol.cy in respect of these
cash crops which are ma nly controlfed by
big business houses These coconut pro-
duets .

SHRI R BALAKRISHNA PILLAY
(Maveiskara) ! I have not been cahed ..

MR. DEPUTY-SPEAKER * Thy hon.
Member will-get lus time, I shaff explain
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to Bim -the procedure. Simply because the
hon. Menibes's name figures among those
wiho are  raise the discussion, it does ot
aytoinatically mean that he gets the right to
spekk. We have to take into consideration
the parties. If they havé sent names, we
have ‘0 call them. This is the procedure.
The hon, Member will be calied. He may
please wait.

14 brs.

SHRI DINEN BHATTACHARYYA :
I repeat, Sir, that these products are still
under the cluiches of big business houses,
From the reports it appears —and perhaps
it has been mentioned here also—that the
big business houses not only in Bombay but
also in Ceylon, big merchants there, are
responsible for the prices pievalent
Kerala market in respect of coconut. The
soap lobby which has been mentioned here
is the main factor. Unless you catch them
by their neck and put them under strict
control, you cannot have the remunerative
price for cooonut growers It is not the big
people who are now affected im Keiala. The
whole economy of Kerala is now facing a
serious crists. That is why voice is raised
from the ruling party also that, unless some-
thing positive is done, the whole situation
will become out of control just as it is now
in Kerala The parties which are opposing
the land reforms as such are cominy forward
in support of the movement that is going
on. So, within a very reasonable time, if
these coconut growers are not saved from
the clutches of these big business houses,
then they will be forced to come forward
and fight against these big monopolies.  So,
my plea to the Government will ke this,
They have been, day in and day out, pro-
fessing about gharibl hatdo, but in Kerala
these coconut growers arc not even having
their hearths, in many cases, and the labour
work hard throughout the day but they can-
not find both the ends meet. They are the
most poverty-stircken people, They are now
affected. Just as you are paying tricks to
protect the interests of jut¢ megnates wh le
fixing up the suppoert price of jute, raw jute,

in West Bengal, the same treatment is be-

{ng meted out to the coconut growers and
the other cnsh crop growers of Keralw.
So, Covernant must take stringesst measures
40 sco that thess oSoconut markets are not
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controlled by big business. Government
must on its own see that the prices do not
go down to the crashing point. That situa.
tion has already come wuwp there and so
Government should take concrete steps in
this matter. They should take aciion in
the same way in respect of the other cash
crops like cardamom, like arecanbit and
ginger and other things. These are done
by small farmers, but what happens is this,
They are deperdent upon the big mono-
polists. These are controlled from Bombay
by these mpnopolists. So 1 would request
him to come forward with a clearcut state.
ment of the policy in respect of the fixation
of the prices of these cash crops, just as
we demand the fixation of prices for raw
jute in West Bengal, This is my submission.

SHRIC. M. SFEPHEN (Muvattupuzha):
We are discussing a motion which if moved
in the legislative Assembly of Kerals,
would have been a matter of attraction to
laaks and lakhs of people. The impor-
tance of this question has been stressed by
my friend Mr, Unnikrishnan, The whole
economy of the State is on the verge of a
crisis. 1don't want to cover the entire
range. Pethaps my friends who speak next
to me may cover different aspects. I will
confine myself to coconut price. Betore I
come to that T would point out some
salient features,

The net state income per year is
estimated to be Rs. 1200 crores. Of these,
60 per cent, major part, is agricultural me
come. Of that 60 per cent, more than one-
third. is covered by the coconuts. About
Rs. 200 crores is estimated to be the fn.ome
from coconut sector. There are lakhs of
agriculturists depending upon coconut and
different industries that spring out of coco-
nut, coir, o1l mills, transport and 5 lakh:
of people, 10 say of the minimum are
sustained by the products of this industry,
It affects a large section of the people in
this State.

A peculisr feature of cocrnut cultie
vation is this. 90% of cultivated area
utider coconut is hetd by smalt holders,
Bach tiolding is less than ome hectare. That
picture you will never find anywhere else in
India. They live on this income, Ther.
fore, & fall in price of these affects those
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small hclders, livingin small huiments, not
the big min, And he does not have the
capacity to resis’ that position. The extent
to which the prices have crashed and the
extent to which the economy has been
affected can be pinpointed by just one price
of statistics. According to official figures,
townards the fate half of 1970, the farm
price fcr coconut wa. Rs. §5 per 100. But
we know that pinsactions were faking
place at about Rs. 70 rer hundred. It may
be sad that price 1x «n the high side,
artificial and cannot be maintained. Any-
wey, Rs. 55 was the normal price at which
the transactions took place fowards the
later half of 1470, during the major part of
1970 or 1 may say throughout 1970. But
row in 1972, the price is Rs. 39 per hun-
dred. That is the official price. The
cra h is to the extent of Rs. 16 per hun-
dred. We crop about 400 crores of coco-
nuts, per year and even going by the official
figures, we see that tre economy has lost
Rs. 64 crores. That 1s the total loss for
the small men in the Ke-ala State, In an agri-
cultural economy in which Rs. 1200 is the
totat State in-ome and the per capita income
of the coconut grower is Rs. 200, we find
that Rs. 64 crores as a whole has been
slashed down. That is the extent of the
damage which has affected us.

My hon. frend has mentioned about
other crops also. The price of cardamom
has crashed, the price of p.ppe: has crahsed.
The minstay of Kerala is these a cash
crops. But the prices have crashed in

every sector.  'We do not have any industry
to bank on. The industiial labour is so
small. Their wages are not very high. So,

all these sectors have crashed down.

You will appreciate that ours is a small
state and our pegple are not very rich. But
we take pride in the fact that our people
are industrious people, There is not one
inch of land which is left uncuitivated.
Ghoing by statist'cs, year by year, the culti-
vab'e waste is being cut down. There is
no cultivable waste in Kerala today,
because the common mon is cultivating even
on hard rock, by pulverising it and making
sand and cultivating op that, That is the
way in which cultivation is going oa there.
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The honest labgurer and the homest agrie
culturist is doing his job and raising his
ctop and getting a small samount of money
and carr ing on hs avocation, apd this
damage has come t¢ him. J would like to
ask whe.ler Government does not have g
tesponsibility to hold it up. That is the
only question I have to ask.

What has happened in the § ate of
Kerala now is a matter which has to be
gone into. 1 am thLankful to Shri Anna-
sheb P, Shinde for the responsq that he
gave to the represeniations that we made.
He deputed a committee to go there. The
committee has gone there and has finished
its labours and sudmitted its report. Let
the hon. Mmaster go inw the report, But
the point that [ want to emphagise is this.
1 do not know what exactly the finding of
that committec are. Thete is a line of
thinking wh ch says that the former pric:s
were very aitificial and are not justifiable
and therefore we have got to compromise
ourselves to the position of a lower price.
That is the theoietical argument which is
going on. The theory n.ay or may not be
correct. But we know that we have been
getting bettcr price and that our sastenance
has been tuned on that basis  If the theory
is ali right, then Government w.ll have to
address themseives to the task of keeping
up the economy ar d for this something else
has got to be done imand ately, According
to me, this sudden crash and not the former
price bas been manipulated,

They have now described this as edible
oil. Fututes trading in edible oil has been
banned. The use of edible cil in soap
industry other than unorganised industcy
has been restrained, Thc soap industry
has been given imported oil and imported
animal fat and it is sustaining itself on
these imported things. This is on the fiction
that this is edib'e o1l, and this is required
for other purposes. TIhat is the fiction
that has been brought in. But I would like
to point out that the major part of our
produce is being exported not outside
India but from our States {0 other States
in India. 1t goes to the (’fferent parts, -and
the rest of India knows that they do, net
use cooking oil for food purposes, Coconut
oil is being used thero for ather purposes.
Even in Kerala, now people are gwitching



231 FKall in prices of

over to the met;able oil because coconut
oil is now belived to have & certain coatent
wit.ch would affect the heart and, therefore,
in the p'ace of ccearas. oil, vegelable oil is
being used and oher refined oil s
being used. As an ed.ble oil It is losing
its value, 1 would submit that the charac-
terisat.on of the ccconut cil as edible oil and
the extra solicitude tor its rewe.vation for
consumption by human beings is deliberately
done to place it vn ler mainfold restiictions.
As a result the prices go down. The con-
cept about coconut oil is a fictron and an
art ficial creation from whh the Govern-
ment has got to escape, The question is do
you or do you not want the agricuituiists
in Kerala to biing up more and more coco-
nut trees and to give you better and better
yicld or is it your policy, lesser the product,
the better. If you want the better i.c. if you
want them to come up better and better
then it must be made more econom cal.

The cost production of coconut is going
up. It has been stated by the Bureau of
Economic Statistics that Rs. 500/- is the
maintan nce expenses on one acre ard ano-
ther Rs. 600/- will be the expen<es fcr rea-
ring up in one acre of land to the cocurut
bear ng stage. That comes to Rs. (100/-
per acre.  If you evaluate the cost of pro-
duction per coconut teking everyihing into
accoun’, it is 45 np. Even if it is Rs. (0 -
per hundred Sg, it will be about 50 nP.
per ccconut.  'We are not g:tting anj) thing.
We are miking nothing out of that. There -
fore, what happens ? He does not put
inputs and fertilizers in the field. In Kerala
we could definitely claim that the cultivator
is fertilizer minced. He is a hard wor-
king man clean and is living without crea-
ting any difficulty to anybody. He is
carrying on like that. This fertilizer minded
man who can scientifically cultivate and be
a model to the rest of India, is now being
impoverished and ravaged finarcially. The
poor cultivator in Kerala deserves a better
deal.

You wanted land reform. We weie in
the forefront. You wanted financial dis-
cipling, we enforced it. You suggested
agricultural income-tax, small scale land
reform and co-opugative farming, we were
the first to imtroduce alf that, Jt is that
agr.culturist who is aow faced with this
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prob em of to be or not to he. The fall in
the price has synchron sed with the banning
o future trading. Banniog of fawre trad-
ing must be removed as far as cocoaut oil
is concerned and future tradng must be
re-introduced in tho Siate, My submission
is the Gove nment, the grow rs, and all
political parties in Kerala have been deman-
ding this. Ban on future trading is to
apply 1o the edible oil. Rejection of the
fiction of this being ed ble oil will serve
the purpose. There is instabihity in prices
and slashing out of the prices. That is
Lappening. Ydu will have to take coconut
ail from the category of edible oil so that
we may get better credit facilities from th:
bank. Now, this product is being treated
as an edible ail. The result is we are not
getting credit facilities. Non-edible oil gets,
We are not getting Why ? Because you
call it en edible oil. You are importing
copra-—17,000 tonnes copra was imported
and the prices slashed down here. Import
15 being encoursged. Why not taks away
that import ?  You say 17,000 tonnes is a
sma | frac ion. But it has got a psycholog: .
cal value. 1In a lean per od if it is done, it
will have a psychological value. The result
is price crashes. You may import if you
want. You keep it as a buffer stock. Do
not pump it into the market to h: aid of
soap manufacturing units. 1 my submit
that your concept about the coconut orl has
got to be changed. It has got to be accept-
ed as a non-edible otl and has gut to be
treated like that and must be used for other
purposes also.

MR. DEPUTY SPEAKER : You a-e
pressing the same point again and again,

SHRI C. M. STEPHEN : It was fiom
a different ang'e, Sir. One more poiat and
f have done. You will find that the area
covered by ‘he coconut plantation is ab.ut
807.0C0 hectares; pepper, 100000 hectares;
cardamom, 47,000 hectares, Take up every-
thing and you will find that the entire area
is covered. Take up the products, and you
will find that the entire product from the
entire area—the cntire cash crop area-—is
stuck by the malady or the deamage caused
by the price crash. This is the probem
that the Government of India has got to
grapple with i mediately and some selution
has to be found. The question has got to be
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addressed i this manner, namely, the eco-
nomy of the State is in doldrums; and there-
fore, the problem must be approached and
a solution found with an attitude of emer-
goncy.

With these words, 1 corclude.

SHRI R BALAKRISHNA PILLAI
(Mavelikara) : Sir, 1n supporting the motion,
I would like to repeat whatever my friends
have already said here—Mr. Chandrappan
and Mr. Unnikrishnan—

MR. DEPUTY SPEAKER : You are
very frank in saying that you are going to
tepeat.

SHRI R. BALAKRISHNA PILLAI:
No, Sir; I am not going to reprat; 1 am
going to give some suggestions Now, let
us see what the poor agricultural people in
Kerala, that is, the small landowners, need
at this juncture. I would like to draw the
attention of the Ministers and the Govern-
ment to one point. Some of the speakets
referred to coconut particularly, but I want
to refer to pepper, cardamom and other
things also along with this crop. About
coconut, it is said that in 1969-70, the price,
as correctly quoted by Shri Stephen, was
nearly Rs. 80 per 100 coconuts But now
the price is Rs, 40 to Rs 41. That margin
is there,  Since then, it has come to 50 per
cent of its prior value. Even now our peo-
ple rightly or wrongly believe that the
import of Ceylon copra is the reason for
the steep fall in prices; it is a reciprocal
arrangement. By giving them textile goods,
we get copra of the same value and that
copra is imported by the big industrial
houses, monopoly houses, like Lever Bro-
thers and Tatas for making shampoo, hair-
oil and some other preparations including
soap-making. Because of this 1l to 12
crores worth of copra are iniported into our
country. Due to this the price of coconut s
falling. That is the feeling; I do not know
whethet it is correct or not. I would tike
to get a clarification from the Min‘ster on
this point,

Then, about pepper
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Chandrappari that pepber was knhen as
Black gold antd If uttidicted fartigners to
India, But whht is the position of pep-
per now ? In 1951, peppér plice was Re.
20,000 per torne. After devahmtion, the
valu¢ ought to have gone to Rs, 38,000.
But now the price is only RS, 5000 per
tonne for pepper. Large dreas of peprer
cultivation lie in Kerala and the péople are
uot even now interested to cultivate pepper.
Why should this be so? We were agitating
10 remove the high export duty imposed on
pepper; we éxpected something to be done
by the Ministry, Of course it is the Foreign
Trade Mifistry. That is another trouble,
Certain items are dealt with the Fore'gn
Trade Ministry; c:rtuin items are by the
Agriculture Ministry. The high export duty
on pepper and the hold of the Bombay
barons on the pepper market have ruined
pepper cultivation.

Last year the price per kilo of carda-
mom was Rs. 102 and this year it is only
Rs. 19, maximum. We are not even getting
twenty five per cent of what wé got last year.

People have already given up ginger
cultivation becaute it is not economical at
all, Such a low price is prevailing; people
are not interested in ginger cuitivation.

The overall pasition is this, if you take
coconut or rubber or ginger or cardamom.
Kerala has been affected adversely for the
Iast so many years. There is no price policy
or machinery to regulate the prices. Either
the Agriculture Ministry or the Foreign
Trade Ministry should have looked iInto
these problems. Tea, coffes, cardamom, ete.
are controlled by the Foreign Tradé Minist-
ry. In some matters, it is the Agricuiture
Ministry which comes in. ,The Government
should help us to bring all these crops mider
one agency. Urgent steps based on the
report of the study team which has returned
from our State after studying the situation
should be taken.

‘There {s another pathietic point. The price
fevel has been described atready. There were
heavy floods last week and ‘péople are put to
# 1ot of hardship, Nearly 3,000 persons lest
their houses s0d crops hed Been destroyéd.
Cocoirat trees themselves were swept awhy
by water attd the ‘filds: mte coversd with
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send and cultivation is at a standstill. We
requested the Spedker to give us some time
to dmcuss these things; unfortunately we
lLave not been able to get time. In this
situation, particulasly, I tequest the Govern-
ment to take immediate sters to see that
something in dore to aid the farmers in
getting some price commensutaté with
thei production expenses.

SHRI VAYALAR RAV! (Chirayinkil) :
I am tere on my legs to join my friends
who epressed the.r fieling on the grievances
of the people of my State due to the steep
fo'l in the prices of ag cultural products,
which affected the economy of Kerala,
Recently the Agricultural Prcc Commisston
recommended the reduction of wheat price
by four ra se per kg. It created a big hue
and cry in this House as well as outside and
many Chief Miusters flew nto Detht —of
couise they have a 1ight to corvass against
1t The Government rejected the plea of
the Agricultural Pice Commussion giving
a good reason-accoiding to me iti1s a flimsy
reason that the cultivitor had not been
informed ecarler when he was entering
cultivation with seeding. 1 want you to
app’y this to Kerala. 1 have seen some
coconut trees In Assamn and so probably,
Mr Deputy-Speaker, you also know that a
coconut tree takes scven years fiom the
date of its plantation before 1t begins to
yield.

Then it will go on yielding coconuts for
40 years. 1 want to know from the minis-
ter, were you good enough to inform my
people 7 years ago that the price of coconut
is going to fall down ? So, there is no justi-
fication for this argument which you applied
in the case of whcat. The same ciiteria
should be adopted for wheat and coconut.
Sir, other agricultural commodities of
Krala—also traditional and not seasonal~
Cardamom also takes 7 years to give yields.
Rubber takes S years. Coffee takes § years.
Tea takes § years, Pepper takes 5 years.
Because the prices are falling down, every
cocoanut former is afraid to go in for more
cultivation by getting more trees from the
ICAR, because he 15 afraid that the prices
may fall. Now you are punishing the farmer
who started cultivation 7 years ago and it
may affect the farmer in the future for 20
years. From Rs. 750 in 1969-70 it has come
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down to Rs. 340. Your officers may dispute
it, but I am selling 200 coconuts per month
and | know the prices, The price of ginger
has come down by SO percent. Rubber has
picked up a little. But in respect of caconut,
the 1966 price is still continuing Not on'y
has it gone up but it has come down
since 1966. Probably it may be the only
commodity the prices of which have not
gone up. That is the fate of Kerala.

Mr. Stephen has pointed out that the
national income which comes from my
State is Rs. 1200 crores out of whith
Rs. 200 crores comes from coconut Mv
State is suffcring a loss of Rs. 65 crores die
to price fall. I do not want to charge the
Government, but I do regtet that our Extet-
nal Affairs Mtnistry has taken a wrong step
in readily ag-eemg to import copra and
rubber from Ceylon. 1 am sure the Foreign
Minister would hive refused to import if
the offer was for wheit and sugar. This 18
the injustice done to my State. Last year we
imported 11,000 tonnes of copra. We are
self-sufficient 1n coconut, arecanut and
rubber. The Minsster himself has given
this information in this House. Then why
are we importing copra from Ceylon ? If
the Government wants to give financial
assistance to Ceylon, let them give it in
cash, but not at the cost and expense of the
poor peop'e of Kera'a. It is not my request
alone but the request of the entire people of
Kerala that this import should be stopped
forthwith . This 1s whit Government of Kera'a
demanded. 1 hope Mr. Shinde who sent a
team and who has got their renort on his
Table will take this into consideration.

Sir, after the land legislation, every
family in Kerala is the owner of & minimum
of 10 cents, which means 6 to 8 cocoanut
trees Dr.Karan Singh is sitting here, he may
try to push us back in tourism because of
Kashmir but we are competing with the beau-
ty of any other place, because we have beau-
tiful land.scape with back water & palm trees.
Bvery family own 6 to B trees means about
200 coconuts and if Mr. Shinde is abl¢ to
10 g.ve a reasonable price, and keep the
price of rvice at level we are able to get two
meals a day withthat. That is why every
political party is very much upset over this
steep Tall in prices.
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1 would like to make ‘some suggestions.
The Reserve Bank of India must come
forward with mcre assistance. Of course,
i1 has done som.ethirg but that is not suffi-
cient, 1t has to ccme in a big way to give
more lozns to the agr.culturists, Then, the
NCDC should expand their activities more
actively. We had some coconut marketing
societies. But they were cloced down
because the NEDC did not extend them the
necessary help. So the co-cperative marke-
ting societies must be helped to function
to keep the p.ice level.

. Then I want to know fiom the Minister
what has hapened to the study team report.
You were very anxious 10 send that study
team. When are you going to take further
action on the recc mmendaticns of the study
teem. 1 am sure the hon, Minister will come
1o the rescue of the noor people of Kerala
who are suffering from the sharp fall of
agricultural prices, espec.ally of coconut.

SHRI K. BALAKRISHNAN (An.bala
puzha) : Mr.Deputy-Speaker, - Sir, 1 also
belong to Kerala. Naturally, I am also
concerned about the price of coconut, But
1 can assure you that I am not talking to
you whai the other people have talkrd to
you. . There is one very fundamental
mistake about understanding us. about
understanding the perple of Kerala.

MR DEPUTY SPEAKER : We do not
misunderstand you,

SHRI K. BALAKRISHNAN : 1 invite
you to please come to Kerala.

MR DEPUTY SPEAKER :
there.

1 hal been

SHRI K. BALAKISIINAN : It
when you come there you
coconut is to Kerala.
coconut -happens to be our ¢concmy, in
order to understand that you must come
there and sce thirgs for yourself. We do
not belong t0 a State; we belong to a'big
city from north Kerala down to the south,
You ¢rnnot say where the boundery of one
district ‘ends and the beundary of another
dmr..: begins. Itis big stietch of ‘land

will know what
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and you connot see & place wherc thcfe ns
no cocorul tree. T

1 am not here to give statistics, - 1 will
say that it is our staple vegetable nrowthw
1 do not. even 'say about our agrarian
cconemy; Isiy it is the n.aple vegemble
grewth in our State; that. growth is called
the coconut trce. What is the big . thing
about coconut ? The big thing is that
there is no part of the coconut tree which
cannot be used. be it the leaf, the trunk,
the root -or the coconut itself, including
tcddy. Thhre is no part of a coconut tree
which cannot be used. )

My friend here were talking about the
loss to the economy cf not only Kerala but
the whole of Ind’'a. Then thcre was talk
about cocorut being edibe or not. 1
ccntradict a.) my friends here. Ccconut is
an edible thing in Kcrala, But th.y are
never used as edibles cutside Kerala, We
use coconut oil for preparing our curiy so
that it can be relished n.ore. It is edibie

inside Kerala and not edible outside
Kerala.
It is our econamic tree. Wby is it

that their prices have gone dowr. Svpposing
there is greater demand ani shorter supply;
then the prices would go up. Supposing
theré is greater supply and shorter demand,
the prices go down. What about coconut
price ? What about prices of pepper ?
There has been a talk aboui the ‘'small poor
cuitivator growing pepper and all that.
Pepper requires no cultivation. 1 am telling
you, in the whole of Ke-ala, peprer req-
uires no cultivation, But luckily for us
pepper felches a good price and who: is
denying this. Actually ycu have to do ‘a1
sorts of things for other crops, but you
need not have to do anything for pepper. . .

Pepper, fortunate’y for

if the world does mot want perper,
world does not want coconut > Why is " this
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us, is fetiching_‘
-a good price, but why has it gone ‘down, -as
as if the

phenomenal fall of pricé ? It is:the icoromy .

of India which is suffering, I am not talking

of the econorly of Kerala. Has the Hon'ble

Minister incharge ever cared to fiad gut.

why 21 am asking that ‘why 10, the COnE~

cience - of 1India, Mv are_the [prires of -

our money crops gong dcwn 2. ‘We aw not
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much of an industrial country and the
Government of India has not gone down to
invost 80 much 'n our country so that we
prosper.  After all, we have a lit.le bit of
land, and fortunate'y for us, we have a
little bit of brain. What [ want to inpress
ts on the entire India. 1 am not much
concerned with the Government of India or
the Government of Kerala. I am talking to
the conscience of India. Why are our
money-crops going down like that ? Should
there not bz some sort of understanding and
an enquiry ? Why is it going down ? 1 say
‘why'. Has this ‘why’ been enquired into ?
Let, it be the small industry that we are
having, Let it be the small industry that we
are having. Why s it that we alone have
to suffer ? I place it before the conscience
of India.

Thank you, Sir.

MR DEPUTY-SPEAKER : Shri Chandia
Gowda.

SHRI D. B. CHANDRA GOWDA
(Chikamagalur) : MR. Deputy Speaker, Sir,
many of my friends who have already spoken
have govered very much about o‘her commo-
dities particulaly, coconut. Kecp ng that
particular commodity apart,, 1 would like
to touch Cardamom and arecanut especially.

Sir, cardamom is one of the foreign
exchange earning commodities, earning to
the tune of about Rs. 10 Rs. 12 crores a
year. In the year 1969-70, the total pro-
duction of cardamom was 2,300 tonnes and
in the year 1970-71 it was about 3,170 tonnes
and the export of cardamom in the year
1970-71 was 1972 tonnes which fetched
about Rs. 11.2 cioies of foreign exchange
to this country,

I would like to draw the attention of
the members mostly from Kerala and also
from Tamil Nadu and patticulary, my
friend shri Stephen quoted that it has 47,000
hectares, 1t is not correct. according to
tte report of the Forewgn Trede Ministry,
it is about 81,566 hectares of land under
cardamom cultivation.

SHRI C. M. STEPHEN :
only in Kerala,

I mentioned
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SHRI D. B. CHANDRA GOWDA : [n
Mysore alone it is 28,224, in Tamil Nadu it
is about 6,316 and in Kerala it is about
4, 126 hectares.

In 1968-69, the value of cardamom was
between Rs. 80 and Rs. 120 per Kg. I may
"quote now, the same cirdamom which had
the privilege of getting about Rs. 80 to
Rs. 120 per K¢ has fallen down to Rs. 1§
to Rs. 28 per Kg.The fall in the price looking
to the cxmparative exports and export
earnings is rather too much. The reason
particularly is not because of any fall or
rise 1n the production. But it is because
of the middic-man who 1s actually dealing
with it,

In 1968-69, as 1 quoted earlier the export
was less. 1n 1970-71, the expoit was more.
In spite of having exported so much car-
domom, why has the rate come down is a
question which  the Ministiy of Foreign
Tiade has to seriously view. The reason 1s
that, at one stage, a very big plantation
owner says, he is a planter; comes to
Bombay and says, he 1s an exporter and,
again, comes to Madras and says, he 1s an
mmporter. The man who exports cardamom
1in Bombay, grows cardamom in Mysore and
imports something else in Madras. This 1s
the particular situation where the cardamom
industry is facing now in th s cquntry, The
only solution for this as I could suggest 1s
that immediate steps must be taken to see
that the export of cardamom is regulated
internationally under an agreement.

The other thing 1s that the export publi-
city of cardamom must be geared up both
nationally and internationally. There is a
Cardamom Borcd But neither internally
nor externally, this Board has ever parti-
cipated in any of the exhibitions or fairs.
So, my submission is that the Foreign
Ministry must see that the Cardamom Board
takes 1t up and send a delegation to some
of the foreign countries. at least to Middle-
East countries, tovching Italy who are
actually our importers and see that Indian
cardamom indusiry is geared up well.

Another suggestion that I would like to
makes is this. The Board actually has nomi-
nate Members. who are these nominated
Members 7 Again, as 1 said, the very same
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tran who 1s a planter, the very <ame man
who 1s an exporter, the very same man who
15 an importer as non maled to the Board
because he cculd exert some 1 fluence 1n the
Government of Indsa  This 1s the state ofs
affars That bung h* case he not only
contrgls export and mport but also controis
the Cardamom Board The net 1esult of
1t is that agamnst the shaie that a cardamom
planter ought to have got for having
laboured so Fard be does not get ewn a
nun ral share En bloc the e ephant s share
g s to the man wlo cil s himsdf an expor-
tr  Even tn expert, | hdve lea d, in many
ccuntnes wiere they export cardamom, they
sell at the maxnum r1atc and take tre
minimum rate and with the rest of the
differct ce, they inrort certain tlngs in the
name of something else  This racket should
be put an end to 1f this industry 1s to
survive m thas coutry

One more vrfortunate thirg 1s that
this Cardamum Boaid having carned so
much of foregn exchange, (ould not have
1ts own indeperdint body I mean 1ul ber
1s attached to ca damum or cardamum 1s
attached 1o rubber, and there 15 a ccmnon
Chai man

SHR1 R BAl ARISHNA PILLAI
it 18 not correct

No,

SHRI D B CHANDRA GOWDA
Tiete 1s a comm n Chairman

So, cardamum 1s now f urg difficulty
bucause of thera ket,

Coning dcwn to arecanut, aiecanut ts
one of the imjortant cash crops wl ch
covers the whcle of Mysnie State, some
parts of Kerala and Madras also 1hs
rate in the yesr 1971, i the menth of
January was abcut Rs 10.4/ per quintal
for red rasi, ard for chhalt 1t was about
Rs 667/« mn January 1971 In the war
1* 72, the rate of white ckhalt 1s about Rs.
637/-, and the rate of sed rass 13 about Rg
667/~ In the vear 1971 1t was Rs 1025,
but i the ycar 19721t 15 about Rs 667
1t has come dewn 50 per certn 1its vahe
The reason that the arecanut growers give
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15 that arecanut rs bemg imported from
Ceylon It may be tftue or may not be
tiue 1 would request the hon miister
for Foreign Trade 1o come out which the
corrct assessment of 1t Anvway, 1 would
like to quote from the Times of India dated
8-4 1972 whe & n under the caption, *Indigh
Jmports in  Ceylon to b ] creased", they
sey

“Stepping up of India's purchases is the
mam outcome of the mee 1ng 1n the con-
text of Ceylon's current foreign ex«
change difficiltes India’s purchases
this year would include traditional
commodities hke arecanut ' etc, etc

This particular press not has actua ly
created a fiss in the minds of arecanut
grcwers, ard they ae c mple cly under
the 1mpre sson that arecanut 18 being
mpotled from Cevion We aie growig
aiccanut to meet the full requuements of
the country 1 have no 1eason to accept
that, to help the Ceylon Gev rament n s
foreign cxchange d fli,ulues, our arecanut
growcrs should make tl ¢ sacnifice

Onc mcie aspect with regard to cot on
15 that Ruichir district, Mysore State, s
the b ggest cotton market in the whole of
tte country, Inthe y ar 1928 69 1t had
about 75,0C0 bales of coton During tie
course of five years, in the wvear 1971-72, 1t
had to 1ty credit abwt 1,25,000 bales of
coton  But the condition cf the cotton
grwers 18 so bad There s a C tton
Tiading Corpcratiun wh ch had puichased
about 5,000 baes The total p oduction
was 1,25 000 ba es, and ke Cotion C rpo-
ration buys 5,00 bales! And the cotton
grower, in order to sel the 1emaiming
portion of it, has to run hel er <kelter The
result 1s that the cotton price has come
down Tjerefore, 1 would 1equest the hon
M nister for Agriculture to see that the
Cotton Trading Corporaticn must parchase
the full quota and also one mote thing, the
disbursement and weighing should be
expedited

*SHRIMN ATI BHARGAV] THANKA-
PPAN (Adooi) : Mr Deputy Sgeaker, Sir,
the hon Members who preceded me have

*The o1ig al speech was delivered 1in Malayatam
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spoken very cloquently about the subiect
that is beforc the House ging ficts and
figures about the prices that prevailed before
and the prices th t are prevaling now mn
respeot of coconut, arecanut and other cash
crops on which the economy of Kerala

depends.

In Kerala, Sir, most of the peop’e are
depending on the \ield from thair coconut
trees for their hving. As has alieady been
mentioned in each Fouse in Kerala you can
find at least ten cccornut trees and scme are-
canut trees. The poor peope aie living
mainly on the money that tl.ey get from the
sale of voconuts aud arecanuts prcduced
from these trees. Tle prices of these com-
modities have fallkn down s0 m ch that
these poor people are now finding it dificult
to make both end, mect.

The price of ccpra has gone down very
much with the result that most of the oil
producing factories and soap factories in
Kerala are not able to work and they have
been closed down I teke this opportunity
to request the hon. Minister to sec that
those factories that have been closed down
are reopened and also that new o1t milis and
new soap factories are opened in Kerala.

Sir, to stabilise the piices of coconut
and copia a Coconut Board should be app-
ointed, I want to impress upon the hon
Minsster that the appoin ment of a Coconut
Board is an absolute and immediate necess-
ity. I hope the hon. Minister would pay
his attention to this and take the necessary
steps early.

There are many diseases that affect the
coconut and arecanut trees. A survey should
be made to find out the root cause of these
diseases and steps taken to remove it. This
will prevent the coconut and arecanut tiees
from being destroyed.

Sir, on geveral oceasions we have men-
tioned here th.t Kerala earns 2 major pos:
tion of Jnd g's foreign exchang'. The fores
ign exchange earning crops of Kerala are
pepper, rubber, cardamon, arevanut, cashew
spices, ginger etc.  For producing more of
these items aid to increase the export of
these items it is necessary that the fall
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in their ptices should be checked so that the
growers will find it rem.nerative 10 produce
them. 1 hope the hon, Minister will pay
at.ention to this aspect of the matter,

With these words, Sir, J conclude my
specch,

SHRI B.V. NAIK (Kanara) : 1 comple-
tely sympathise with our friends and our
go.d ne ghbours, the gent emen coming {1om
Kerala, and they are coxtremey coacerned
with the piices of coconut. The more 1 sce
about my own area I feel that we have
soniething more 1n common with Kerala and
Trivandrum and Cochin rather than Banga-
lore and such other areas. Geographically
our problems are extremely iden ical. Leav-
1ng aside the question of language, 1 think,
ethnically, we are a sort of mixcd breed. 1
feel that the case of coconut has gone by
default. Unlike all other commodiie , it
is a food crop. It 15 useful, as stated by
Mr. Ba'akrishna Pillal, as a multi-purpose
crop. Our learned Minister Mr. Karan
Singh must be knowing this; in Sanskrit 1t
is called Kalpavriksha next only to kamadhenu
some of the great gifts that God bestowed
on earthly mortals like ourselves. So, |
think the case of coconut 1s undisputed. It
is adding to the nutritive value of our food,
1t almost goes to the benefit of the consumer
in almost everything that he takes and 1t
helps in the good livin; of our people. Our
district has got and the whole of the west
coast has got substantial acreage under
coconut. T e price of coconuts needs to be
g'ven serious attention. In this case, as far
as the requirements of our agnicultural
princing policy is concerned, how do we
draw the line ? I would like the Minister 1n
charge of Agriculture to 1ell us how he draws
a line between fair price 10 consumer (which
is our avowed policy of holding the price
line), and a reasonable, remunerative price
to our producer. Is there any meeting-
ground between the two ? Secondly, how is
it that while on the one side we see that
the prices which the con umer is paying are
high, the preducers are getting less ? Even
if we go to the shops here, we find that the
conguiner prices have not registered a down-
ward spira), but the producers are getting
very much kss. I would like to know whe-
ther there is any concrete programme to
eliminate the middlemen.
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In the case of coffee, there is the Coffee
Board. In the case of cardamom, there is
the Cardamom Board. Similarly in the
case of rubber, there is thc Rubber Board.-
For a'most cvery prize commodity, we have
a board. When it comes to coconut, we do
not have a board. Even for cotton, we do
not have a board. 1 would not p'ck up any
quarrell with out friends from Punjab who
have got a p-ize for their wieat in the recet
tff that was theie. But I wish that in 1egard
to nlmort all agricu'iural commodities, we
shall have to fix not only the price but also
a floor price. 1am sorny to note that as
far as agricultvral prices concerned, for the
first time it looks as if we are going to have
a look into the cost of produc ion data as
per the recent staterment made by the hon.
Minister of Agiiculture. I think there is
substantial amotnt of material since the
time the first university or agr.cultural
col'ege was established at Poona way back
in 1904 frem which year we have been hav-
ing agricultural eCucation. 1 think that
theie js substantial rmount of data to fix up
exactly what the cost of production is. We
need not go ir to it for the first time in the
year of the Lord 1972 by going arcund the
colntry and aprointing study teams for the
purpose. We Lave the data already, and the
que<tion is at what stage we are going to fix
the floor price as afar as agricultural com-
modities are concerned.

I do register my extreme concern as far
as our agricultural comn.odities are concern-
ed. 1In regard to artcanut also, we have got
a substant;al screage, and 1 think that it
deserves a certain amount of support in the
matter of fixation of prices. I comp’etely
identify myself with Shri D. B, Chandra
Gowda who has already given brilliant
statistics in this behalf, and I would request
the hon. Minister to give his very sympathe-
tic consideration,

SHR1 P. VENKATASUBBAIAH
(Nandyal) : This discussion has given us an
occasion to voice our grievances and feelings
with regard to the steep fall in the prices of
agricultural commodities. We have attain-
ed self-reliance go far as wheat and other
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foodgrains are concerned, But at the seme
time, wheh we have a ook at the area that
is being brovght under commerc'al grops, it
is no encouraging. It is not encouraging in
the sence that the p.oduction is also going
down. At the same time, the prices are
also failing. As a matter of fact, the com-
modities which are mentior.ed such as coco~
nut, arccanut, ginger, pepper etc. are the
commodilies which bring vs a lot of foreign
exchange and they are commodities which
can keep the cgricultural economy intact in
that part of the Western Coast of India.

Another factor is with regard to the
giowing of cotton and also the prices of
cotton. We have been importing Rs. 90
crores worth of cotton every year from Baypt
and Sudan, while at the same time, we have
failed to give fair prices to the cotton
growers in this country. Afier a lot of hue
and cry, the Cotton Corporation is entered
the market. But as mv hon. fiicnd proce-
ding me has pointed out, they were unable
to face the problem adequately and come to
the rescue of the growers. For instance, he
was mentioning about the purchase of
cotton in Raichur district of Mysore State
which was considered to be the largest cotton
growing d’strict in the whole of South India.
The Cottan Corporation has entered the
market and 1 wanted to bring to the notice
of the Minister that much of the malpra-
ctices are being inculged there and the
actual grower is not getting the real price.
Bogus receipts are  being passed on to the
growers and the prices are being undercut
and all sorts of things are going on and lot
of complaints are there.

Cotton growing has become very pre-
valent in Anddra Pradesh also. Formerly
the cotton was not being grown'on dry
fands but in rich price fallows the cotton is
being grown, of long-staple variety. There
also the same problem is faced by the
growers. In all justification it is the duty of
the Government to come to the rescue of
the growers not only to ensure them
minimum price but also a remunerative
price. This is the only way that the agri-
cultural commodities in this countty will
grow and that will also boost our econumy
and the country will be saving much of
foreign exchange.
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We have been coastituting statutory
boards for each commorcial commodity, I
would suggest to the Government that those
statutory boards have to be constituted
to cover these important commodities.
There need not be a separate committee
for each commercial crop that is grown.
If it is possible, I would only suggest to
the hon’ble Minister to go intu the question
of having a statutory board not only for
giving foor price or remuneiative prce
but also for p.omotion of agreultural
commodities and their marketing Wih
these few words, 1 conclude,

SHRI P. NARASIMHA REDDY
(Chittcor) : Mr. Deputy Speaker, Sir, the
whole House and i. fact the whole country
in my opmion js thankful to the mover
of this motion to-day-Mr. Unnikrishnan
and his friends.

Mr. Dcputy Speaker, Sir, this is a matter
which 1s not merely the concern of Kerala or
the people of Kerala it raises issues which
are of very great concein to every part of this
country and the whole of the eouutry
in my opinion. In this session of Parlia-
ment we have becn heaiing the woeful
tale of totton grower, jute grower, stgar-
cane grower, coconut and 1est of the species

aréca-nut grower. From this we can con-
clude that a'most the entite range of
aricultural production including obucco

is effected. Tobaoce 1 mentiored, because
the Minister was good enough to assure
that tobacco Board will be formed very
soon and the marketing of tobacco will be
regularised. From this it 1s my reliable
opinion. Mr. Deputy Speaker, based on
substantial facts that the entirc range of
agricultural production in this coultry is
snbject to this doldrums and the Various
vagaries and wild vagaries at that of prices.
This issue, we have been agitating since
fong and this, in my opinion, is the basic
issue which the Goveinment can no longer
afford to ignore or neglect. From the facts
pregented to-day befo e the House by our
hon, colleague from Kerala, we see that
crores of people in Kerala have been redu-
ced to misery by un-precedented price fail in
coconut, The loss as given out is verymuch
Rs. 60 crores in six imonths; and two crores
of people, I have been told by Mr. Unni-
keishnan, ate very much mvolved in this
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steep Fail. Jf such a state of affairs is
ellowed to continue, 1 am afraid, the gro-
wers, the producers in Kerala may proper
cutting down the coconut trees and diver-
ting their land to some other worth-while
crop. 1 request the Government to make
up ther mind once lor all.

Now this prob'em is spreading every-
where-in  Andhra Tamilnadu, Mysore. In
fact, thc other day there was a talk here
why a suitab'e species of coconut has not
been planted in North Indian States where
itis not coming up Now, when this is
being thought of in the country’ and it1s
allowed, ils fate s not to be left to the
vagaries of price fall or price to be dictated
by a few monopolists in Bombay, in such
chaotic conditions, I am afraid the futuie
of coconut or the rest of the crops of
which mention has been made, is very
gloomy. I support the coitention and
pleas made by the speakers who pieceded
me and request the Government to evolve
a suitable foor-price policy in respect of
every agricuitural commodity which forms
the mainstay of agiicultural production
in every State and every part of the
country.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): Sir, I am
thankfil to the hon. Menbers who have
raised such an important discussion in
regard to the commodities with which
millions of producers, particularly small
ptcducers, are conuerned. The debate has
been very instructive and major polcy sssues
and issues of national interest have becn
raised as to what shou'd be our approach
igardiég the price pol civs as far ay agri-
cultural comodit es are concerned; what
should be the impoit policics; whether
we should allow imports which will adver-
sely affect our domestic production elc.
Then some specific prob'ems in regard to
commodities like coconut, card unom, gin-
ger, arecanut, etc., wore raised

I always appreciate the Kerala Members
because they are so vigorous in arguing out
their case. Only I do not agree wit: them
in one contention-even Shri Naik supported
them-and that is when they said that the
coconut case has gone by default, 1 am
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not passing any judgment on tlis, but the
Kerala Members said that there arc powerful
jobbies for v heat and certain other c¢rops
and that beeause they have no powerful lobby
in regard to cocanut and other crops. they
jose the case by defwult, If hon. Members
ask for my views, 1 can say that the Kerala
Members are second to none in  forcefully
arguing tlewr case in which the interests
of Kerala are favolved.

The other day, Mr. Chardrappan was
arguing the case for incorporation of land
reforms in the Ninth Schedule. From the
way in which he atgued it—and a number of
Menibers supported him—I can say that at
Jeast on thiy issue of fall in prices of coco-
rut and other commodities, | do not agree
with them when they say that Kerala case
is likely to go by default.

First of all, take the case of coconut.
) thnk a stage has come in this country,
because now, as far as the agricultural front
iy concerned, we are in a position to speak
from the position of strength. So long as
our econcm’es were weak, the formulation
of price support policies, the formulation of
appropriate pohicies was a very d fficult pro-
position. But now, in certain scctors of
the agricultural economy we are really mak-
ing very substantial achicvement and this is
because of our very judicious price policies.
I am not prepared to concede one point
made by Shri Unnikris! nan, namely, that
the Government of Jndia decides the price
policies because of lobby pressures. In fact,
our country was depending on other count-
ries for impurt, and we were only enriching
the farmers of other countries. 1t was,
therefore, very desirable to see that our own
increased produciion was encouraged and
umports are stopped in our national inte-
rest. We will have to extend the same
policy approach to a number of commodi-
ties in which we are depending on imports.

Take the case of cotton, to which some
hon. Members referred, we will have to
again adopt a very judicious policy :o that
in the years to come, in the next three or
four years, we are in a position to eliminate
the import of cotton. Similarly with regard
to oilseeds. We are importing edible oils
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ard non-edible for industrial purposes. 1
think we will have to see that our country
is made self-sufficient in oil economy, whe.
thar it is required for human consumption
or industrial purposes, and that our domes~
tic prodicion is given & price support and
necessary protection. Coconut is oxactly
a cgse falling under this category.

As far as the coconut producers are
corcerned, I do not think they belorg to
the category of large farm:rs. They bslong
to a class of small farmers. The coconut
economy in this country is mainly in the
hands of small producers and small farmers
and Kerala is a typical example. My col-
leag' ¢, Mr. Stephen, gave very valuable
figures He said that 40 per cent of our
coconut farmers are holders be'ow one hec-
tare of land and 60 per cent of the farmers
hold be'ow 0.2 hectares. 1t is really an
economy of small farmers, and 1 can gvite
understand and appreciate the anxiety of
hon. Mcmbers when thoy say that the inte
rests of these small farmers have to be fully
protected,

May I assure hon, Members that as far
as My Ministry is concerned, our approach
is that we are trying to evolve policies
which will not adversely affect the interests
of the sruall growers. We will see that we
extend .he necessary support and formulate
appropriate polic es so that the small pro-
ducers in this country will get a fecling that
here 1s a Government which will come to
their rescue and help when they are in
difficulties. (/mterruptions). As far as the
coconut economy is concerned, 1 know the
Members from Kerala who have been very
active on this question have got into touch
with me. They pursuaded me to depute
a team to Kerala to study this problem,
bucause different ministries have got dif-
ferent views on the subject. I immediately
accepted the suggestion and constituted a
team, This tzam went to Kerala, made a
quick survey and submitted their report.
Some hon. members said that they wanted
to discuss it with me. So, tomorrow 1 am
havipg a discussion with some of them as
to how the report can be processed,. so that
further action can be tacken.

SHR! R. BALAKRISHNA PILLAL :
So, tomorrow’s discussion will be about the
copy of the report ?



287 Fall in prices of

SHRI ANNASAHEB P. SHINDE : We
will give some information about it, As
far a8 my mninistry is concerned, all the
chapters are open to every member of this
House.

As I said, in many sectors of our eco-
nomy, the position 1s improving. The same
thing i$ happening about the oilseed. Last
year we had a very pood production of
oilseeds. 1 have tried to study the coconut
economy. It is not an isolated economy,
it is a part of the total oilseed economy.
The price of groundnut il and other oils
has come down compared to the last two
years, because of casy availability.

SHRI K. P. UNNIKRISHNAN : But
coconut is not a seasonal cash crop; it is a
standing cash crop.

SHRI ANNASAHEB P. SHINDE :
I am not disputing that. Now, what has led
to a precipitous fall in ptice as compared
to the last two years ? As a result of com-
fortable supply Pos.tion and production the
general level of edible oil prices has come
down, [ think it is a good thing, because
the prices of edible oil rocketed very high
and there was some necd to bring down the
price. Now the prices have come down.
There can be d flerent views as to whether
the present level is rea.onable or it should
be brought down further This has some
reaction on the price level of coconut oil
and copra. In addition to this, 1n 1970 the
price level was very high It is again to be
debated whether the 1970 level of prices can
be called as reasonable price. As Mr. Naik
pointed out, we must have some . policy
approach where the interests of producers
and consumers are properly balanced, 1
can give the wholesale prices of coconuts in
Kerala in the Kozhikode market, per thou-
sand : December 1971—Rs. 345; January
1972 Rs. 385; February 1972 Rs. 425; March
1972 Rs, 410; April 1972 Rs. 36 ; May 1971
Rs, 520, May 1970 Rs. 530; May 1969 Rs.
380. The price in 1970 was very high.

SHRI R. P. UNNIKRISHNAN : What
about the price between 1964 and 1970 ?

SHRI ANNASAHEB P, SHINDE : In
1967.68 and 1968-69, the prices were 8 litile
lower, more or less at the present level.
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SHRI K. N. TIWARY (Bettiah) : When

" we talk about the interests of consumers and

pioducers, in other countries like Japan,

every food article is subsidised. 1Is the
minister going to adopt that policy ?

SHRI ANNASAHEB P, SHINDE : I
am of the view that (v:rything depends on
the strength of the economy. I do not
think we can go on subsidising things. We
have not come to that stage. Despite what
I have said. 1 will concede the point that
there is a need to have some stability, us
far as the price level of coconut is concern-
ed. What can be done for that? [ find
that the marketing arrangements in Kera'a
are so pecu'iar. The sma'l producers caie
not come to the market, Their produce has
been sold in advance of the harvest. This
is the peculiar feature of the Indian eco-
nomy that moneylenders and traders have
a stran lechold on the small prasants. So,
there is need to have a regulated market n
Kerala. We will have to see that necessary
arrangements are made to strengthen the
market so that the producers are ensured
a remunerative price and the middiemen do
not take away the cream.

Now some of th: cxconuts are putchas-
ed in Kerala, taken to Bombay, processed
and so'd at much profitable priccs. Way
should this not be done in Kerala itseif so
that it will give more emp'oyment to the
people therc ?  So, there is need for a
sophisticated processing industry based on
coconut. Now because of the economies
of scale and a number of other factors, the
smaller units are being closed; a number of
ordinary pressuie coconut processing mills
are not operating. We have to organise an
efficient marketing system, provide better
processing facilities and, coupled with it, an
appropriate price policy and then alone we
will be able to find out some solution to the
problem.

Some hon. Members raised the question
of proving credit. My Ministry would take
up with the Reserve Bank the question of
providing more credit to this industry.

Shri Stephen wanted to kpow why we
ate not removing the ban op fotwasd trading
1 do not know whether 1 can make a posit-
ive policy statement on this, because the
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broad approach of the Government of
India is to ban ali forward trading, because
foiward trading encouroges speculation. If
we renove the ban on forward trading in
cocomt whether that  will  improve the
situation is mcre that what 1 can say. But
if the Kerala members can convince us thet
it is not hikely to c¢ncourage speculation,
1 can consider it. Since a nun.ber of other
Miustries are also involved heie, 1 cannot
1ay what the outcome will be. I knew the
strong feelings of the Kerala members on
this point, Tlerefcre, we will have a ficeh
look into she matter, we will consult the
other concerned Ministries and iIf our wiew
prevails and if we are coprvinced that it
will not encourage speculation, it can be
done.

The question of mmport of cop'a was
raised, 1 wi'l take up this point with the
Ministiy of Foreign Trade. The approach
of our Ministiy on this pcint 15 very clear.
We have given the slogun of self-reliance to
this country. Just as we have eliminated
food imports, we have every confidence that
during the next three of four yeurs we can
climinate the import of cottun and mary
edible ouls. While we want 1o sce that our
domestic production incieases, at the <ame
time, v want to ensu e that the conumers
are not put to any difficulties in the tranei-
tional period due to sl ortage of supply.

A number of points Jave been raised
during this debate a: d it 15 not possib'e to
cover  all of them tor  want of
time. Sc far as the report of the study
teamn is concetned, we will <ec which of the
recomn.cndations can be implemented.

In the matter of aiecanut aho the same
position 15 obtginmp, There was a time
when we were impoiting aiecanut. Now
the prodiction of aiccarut has gone up.
In 1965-66 il was 1,19,000 now 1t has gone
up to 1,41,000, So, there 1s no need to
import it, Because of this increused produ-
ction the piices cre coming down, Su, in
regaid to arccanut <lso & new policy has 1o
be laid down.

When we are n aking our counts y self.
stffic cnt 1n a number of ¢ mmcdilies, a
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strge comes when as a result of these
developmental actitivies our production has
increased. At such a stage would you like to
discourage production ? This is a matter
whrch will be looked into after consulta-
tion with the Economic Ministry. We wili
be going into the matter. Rut this arccaeut
export potential is very limiled. There is
one surgestion wh'ch has been made by
some of our senior officers in the Ministry
whether some other uses of the erecanut
can be found out. | do not know. The solu-
tion is not easy. DBut some Members made
a reference why we < hould import erecanut ?
A very «mall quaniity of about 500 tonnes
arc being imported. B t again this i8 an
issue consistent with my arpument. I wou'd
fike to tako up wih the Mmntuy of
International Trade.

Then Sir, about pepper and other com-
modrtics. Again this s a very complex
subject because these are mostly export
commodities and the prices do not depend
upon what we décide here, beczuse there
are so many o'l er countries like Indonesia
and Brazil and the level of international
prices is beyond our control, The e are cert-
ain areas whe e the crops fail. For instance.
if there is ciop failure in Indoresia, then
international prices will go up. If there is
bt mper prodation in cther countries, the
piices come down. They naturally affect
our local prices [ think whar is n-cessary,
iv to have a very effcctive co ordination
between the Ministry of Agriculture and
the Ministry of international Trade and |
#m 'hinkirg of sugresting some mech2nism
to th* Ministrp of 1international Trade so
that whenever some import or export poli-
cies are determined, they are determired in
stch a way, that the intercst of the dome-
stic producers is safeguarded.

I do not want to take more valuable
time of the House becausc all these paints
made by the hon. Membets theie were some
pcints of which | have alread: taken note
of. As far as coconut is concerned, 1 am
discussing with the Kerala Members and we
will.go into t~at and we will also consult
the Kerala Government.

As far as N, C. D. C. is concerned, Mr.
iy lar Ravi,
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T assure you right now that whatever
as<istance you want for marketing and
precessing, 1 am prepared to give the rnece-
ssary help- As far as the N. C. D. C.'s
help, all the strength and financial resources
of the N. C. D.C. will be placed at the
disposal of the Kerala Government to the
extent possible and feasible. We will cons-
ult you and consuit the Kerala and also
try to go into that matter, but I cannot say
off-hand right now, whav should be the
price policy.

Sir, I am glad that the Hon’ble Lady
Member suggested that some Board be set-
up for coconut, All these suggestions will
be considerd when I am discussing with
the Members fiom Keraia. With these few
words, I finish.

SHRI. C.M. STEPHEN : There is a
think.ng that the price now pievails is faurly
normal and nothing more is necessary. Do
you agree with that or do you agree with
ovr contention that the price must be
satisfactory ?

SHRI ANNASAHEFB P. SHINDE : |
feel you have a very stiong case.

SHR1 DINFN BHATTACHARYA .
What 1s your immediate suggestion ?

SHRI ANNASAHAB P. SHINDE : I
wish «f was so easy I said about wmports,
I said about credit policies, I said I
will take up with the Reserve Bank of
India about long-term and short-term
marketing and processing arrangements. 1
have already made observations. I think
Hon. Members should appreciate the way
my Ministry is trying to go into these
problems.

MR. DFPUTY SPEAKER : We now
take up Private Members’ Business. Bills to
be introduced.

15 30 brs.

PREVENTION OF FOOD ADULTE-
RATION (AMENDMENT) BILL*

(Amendment of sections 2,7, etc.)
SHRI B.S. BHAURA (Bhatinda) : 1 beg
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move for leave to introduce a Bill further to
amend the Preventicn of Food Adulteration
Act, 1954,

MR. DEPUTY SPEAKER : The ques-
tion is :
““That leave be granted to introduce a

Bill further to amend the Prevention
of Food Adulteration Act, 1954."

The motion was adopted

SHRI B.S. BHAURA : 1 introduce the

PREVENTION OF LOTTERIES BILL*

SHRI ANADI CHARAN DAS (Jajpur) :
I beg to move for leave to introduce a Bill
to provide for the prevention of State
lottertes.

MR. DEPUTY SPEAKER : The ques-
tion 1s:

¢“That leave be granted to introduce a
Bill to provide for the prevention of
State lotteries.”

The motion was adopted

SHRI ANADI CHARAN DAS : 1
introduce the Bill.

BAN ON COMMUNAL POLITICAL
PARTIES BILL*

SHRI SAMAR GUHA (Contas) : I beg
to move for leave to introduce a Bill to
provide for a ban on actitivies of communal
political part es and for matters connected
therewith.

MR. DEPUTY SPEAKER : The gues-
tion is :

“That leave be granted to introduce a

Bill to provide for a ban on activities of

communal political partles and for

matters connected therewith.”

The motion was adopted.

*Published In Gazette of India Extraoidinary Part {1, section 2, dated 26-5-72.



